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Food Safety and Standard Authority of India
(A Statutory Authority established under the Food Safety and Standard Act, 2006)

(IT Division)
FDA Bhawan, Kotla Road, New Delhi — 110002

ANNOUNCEMENT

Dated, the 31% July, 2020

Subject: Request for Proposal (RFP) for Empanelment of Software Development
Agencies for e-Governance Project/Services in ICT Area for Development of IT

Applications/Portals activities for FSSAI for 3 years

The Food Safety and Standards Authority of India (FSSAI], Ministry of Health and Family
Welfare, GOI, had requested for RFP dated 20.05.2020 for Empanelment of Software
Development Agencies for e-Governance Project/Services in ICT Area for Development of IT
Applications/Portals activities for FSSAT for 3 years i.e. upto 31% July, 2023. The following
agencies were found qualified in the technical bid and hence based on merit, are being

empanelled with the FSSALI for the said activity:

1. AKAL Information Systems Ltd.
2. Collebera Technologies, Pvt. Ltd,
3. Daffodil Software Pvt. Ltd.
4. Dataman Computer Systems, Pvt. Ltd.
5. Interlace India Pvt. Ltd.
6. LogicSoft International Private Ltd.
7. Pricewaterhouse Coopers Pvt. Ltd.
8. RV Solutions Pvt. Ltd.
9. Silver Touch Technologies Ltd.
2 The scope of work and other conditions for this empanelment would be the same as

prescribed in the above mentioned REP.

3, This issues with the approval of the Chief Executive Officer, FSSAIL approved vide

Diary No.818/CEO dated 30™ July, 2020.
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